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LOK SABHA

August 12, 1967/Sravana 21,
1888 (Saka)

Saturday,

The Lok Sabha met at Eleven of the
Clock

[MR. SPEARER in the Chairl,

SHORT NOTICE QUESTION
Lay-off of Workers in Jute Mills

SNQ. 46. Dr. Ranen Sen:
Shri Indrajit Gupta:
Shri Jagannath Roa Joshi:
Shri M. L. Sondhi:
Shri Virendrakumar Shah:
Shri D. N. Patodia:
Sbri Hem Barua:

Will the Minister of Commerce be
pleased to state:

(a) whether Government's attention has
been drawn to a news-item appearing in
the Hindustan Times, on the 25th July, 1967
that the Indian Jute Mills Association is
contemplating to lay-off workers in the
Jute Mills one day a week from August,
1967 for 4 months; and

(b) if so, the reaction of Government
thereto?

The Minister of Commerce (Shri Dinesh
Singh): (a) Yes, Sir.

(b) Attention is invited to the Statement
laid on the Table of this House on the 10th
August, 1967 regarding the policy Govern-
ment propose to follow in respect of the
problems of the Jute industry. It will be
observed therefrom that Government do

not consider the proposed curtailment of

production of jute goods necessary in the
present circumstances.

Dr. Ranen Sen: The Jute industry is
100 years old, if not more. It has been
a common phenomenon for the Indian Jute
Millowners’ Association to close down mills
partially or reduce working hours. This
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year there is the prospect of a bumper jute
corp. It is widely believed in the jute
growing areas that this move to close down
mills for the coming four months one day
a week is with a view to bring down the
price of raw jute. Besides the step he was
suggested in the statement given to us
earlier, what actual step has been taken to
see that the Jute growers are not cheated
of their rightful price for raw jute ?

Shri Dinesh Singh: So far as the earlier
part of the question is concerned, we are
aware of this problem. That is why 1
said we do not feel there is any justifica-
tion for any closure just now. As for the
second part, I announced sometime ago
that we have raised the support price of
raw jute from Rs. 35 to Rs. 40. I had
mentioned in that statement that Govern-
ment would purchase all jute at this
support price, if it became necessary.

Dr. Ranen Sen: Sometime back IJMA
had approached the West Bengal Govern-
ment also and that Government have set
up a commission of inquiry under the
Commissions of Inquiry Act. What is
Government's reaction to such an inquiry
instituted by the State Government ?

Shri Dinesh Singh: It is difficult for me
to give reactions; I can only give facts.

Shri Indrajit Gupta: In the statement
which the non Minister laid on the Table
the other day, he had stated that ‘it has
been decided to suspend futures trading
for a period of one week to begin with’.
Is it not a fact that the difficulty from
which the jute export trade is suffering at
the moment is basically due to the excessive
speculation that is going on in the futures
market ? And has his attention been drawn
to the speech made at the East India jute
and Hessian Exchange’s annual meeting by
the president of that body, Shri S. K.
Ghosh, where he said about the futures
market:

“There was excess of epeculation’
which by grossly exaggerating price ,
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movements did serious harm to the
export trade”.

Does the Minister consider that suspension
of futures trading for one week is really
adequate to cope with such a deep-rooted
malady as this kind of speculation, without
eliminating which the export trade will
mever recover ?

Shri Dinesh Singh: I think in that state-
ment later on I have said that we shall
keep it closed so long as it is necessary.
We have already extended the closure.

S’ WAt T WAt e
wgreE, # 43 AgEa § g FTAT AT
# & 9z o & avfeera & ama g
FrreTa g, fErgeara & wra & qFifan
¥ aifeerd &1 Aiq 160 &l faw
aTaT &, TEF FIT FE qATAH AL
Iaemafa wgga #% W@ § 34feg
arfseqra & getfasr § wod v
FATET GIT g 34 36 ¥ FAT AHOL H
aTaY FO gAig W oy § 7 afg g,
A AT T F AT qTHT F IT W
Fnr sfgfear § 7

oft feaw Vag : oY &1, wouer wgiea,
a8t awy ¢ fw arfesw & s
oz FT qTHIT §, A TS wEAT AW E,
QW ¥ I AN § | A W g
T A oY § WY A% AT 39y T
W F T 9§ | 9T @R a
T & + SUTET WTRTA gw T § |
WA ITY T FF T F FEOE9T F
W TR A S A g7 B g A
ITHT Fraxr &, afew A gT avar
FIT § I G wEaTr fHeAr
g 1 Fgw & wfew ¥§ § fy os
garfas s g1 wifeg, qAifaT amq
T g@ qF, G WIHTC 9% gw W
i §

Sbrl Virendrakomar Shalt The hon.
Minister: seid just now that he does not
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want to enter into & price war with Pakis-
tan and that there is the question only
of price reduction. May I know if it not
a fact that, whatever be our flour price,
the effect of excise duty hich India has
levied is retarding our exports and the
effect of incentives which Pakistan is giving
is encouraging Pakistani exports and
whether these factors have not led in the
last two or three years to an imbalance,
that is, Pakistan's exports increasing and
India's exports decreasing; if so, what
specific steps we suggest, apart trom fthe
fact that we do not want to cnler into a
price war with Pakistan, to reduce this
imbalance? What is it that we want to do
by which we can reduce this imbalance?

Shri Dinesh Singh: The imbalance can
only be narrowed by some action that
Government may take. We have reduced
the export duties to some extent, But we
are actually the price setters in the jute
industry and it should be possible for us
to sell jute by proper unit values of jute
goods that we are selling abroad. There
is still considerable profit in this industry
to absorb Pakistan's reduction of price
from time to time. The whole point in
this s that we must move into new items
of production and new items of export:
just as we developed carpet bagging more
new lines must be developed for our
products,

Shri D. N. Patodia: The suggestion for
closing down the mills arises out of the
shrinkage of demand for Iadian jute gowss
in the world. May I know, therefore,
from the hon. Minister whether it is &
fact that in the course of the last nine
years the share of India in the werld
export of jute goods has dropped down
from 32 per cent to 58 per cent and the
share of Pakistan has increased from 7
per cent to 33 per cent and it is expected
that by 1970 Pakistan's share will come
to 50 per cent? The export of sacking
particularly has gone down from 4,45,000
tonnes in 1955 to only 1,73.000 tonnes
in 1966, Therefore, will the hon. Minister
admit that the entire imbalance arises out
of the fact that in spite of the conversion
cost in India being lower it is the export
duty imposed by India and the imcentive
aHowed by Pakistan which create this
imbalance ?
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Shri Rangs: Hear, hear.

Shri Dinesh Singh: I do not know what
bon. Member, Professor sahib, was
chieering.

Shri Rang: You cannot even under-
stand what he has said just now.

Shti 8. K. Tupuriah : It is beyond him.

Shri Dinesh Singh: May I give you
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good proposed by the Government is
going to solve the problem in any way?

Shri Dimesh Singh: I mentioned that
we felt that the main thing that we have
got 10 consider is exploring new avemues
for this. May I again give a figure to
give an example ? Look at the position
of hessian. This is not a very mew item
in that sense, but here again we have
certain advantage. We did not have the

esome figures which may be of interest to
this House? Let us take the last [our
years. In 1963-64 the export of Pakistan
has been about 244,000 tonnes and our
export quantum then had been 913,000
tonnes. Then again, if we take the last
year where we had difficulty because we
were short of raw jute, our exports werc
734,000 tonnes as against Pakistan's
379,000 tonnes. So, there is still a big
gap between what we are exporting and
what Pakistan is exporting. The main
point is that the jute industry is not facing
competition only between India and
Pakistan but also from synthetics that are
coming in. That is why T sald that the
whole secret of success lay in our explor-
ing of new markets and not banking on
sacking only because sacking is being
produced by Pakistan in large quantities.
We should go into new channels like
carpet bagging. It is a very important
industry and we are in continuous talks
with leaders of this industry to see that
they can find mew markets for it.

Shri D. N. Patodla: Sir, T seck your
protection. My question was whether it
is a fact that our percentage in world
export has gone down from 82 per cent
in 1957 to 58 per cent in 1966. Is it a
fact or not?

Shri Dinesh Singh: Without working it
out how can I say? But I have given
the figures.

Shri Hem Baroa: Since in competition
with Pakistan India is losing her interna-
tional markets in jute, may I kmow what
positive steps Government propose to take
to resurrect and revitalise the declining
market for India, may be by exporting to
new markets ? Do the Governmeat \link
that the buffer stock for manufactured jute

ady ge we had in the past in sacking
because Pakistan has gome into productiom
of sacking considerably and they have
increased their production. Therefore the
advantage for our industry is in going into
new avenues where they will face less
competition.

Shri Hem Barua: We must know that
we have been beaten back by Pakistan and
the Minister did not enlighten us on that.
What we are interested in is what stepe
the Government has taken or proposes to
take to resurrect and revitalise the declin-
ing market of India. That is what we are
interested in. He can give us the steps
taken by Government as a, b, ¢, d.

Shri Dinesh Singh : There is some diffe-
rence in the approach and that is why I
think there is a misunderstanding. My
point is only this that it i4 not a questiok
of resurrection but it is a question of
moving into new avenues. That iz what
we have constantly been bearing in mind.

=t fadwe gew : ¥ a8 arAAT
srgar g fe w1 SORTT FT o0 0
Ty F W A § 6 @ AT Gz ;i
Fad wTHT wedt 1 A Wi § Wi
qIT O §F STHIT X §H A &
anX & o forobr Y fivar § fis Fmrter
£ zry oo e o a7 wdr grer
qZ 1 KA F w0 g oawar §, W
Froam ¥ @ oaed § e e
sqTaTT fry X §w gvaee ¥ o spaeqr
A § 7¢ woafey § 7 afT waft wgey
1 ST g AT o wrC o § ot ety
o foy war swew fear § 7
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= fAw fag : #F wa w3 fw
faad a1er 9T 99 ATEA 35Fo T AT
TR Em A qovTm AL faar g &
g W w31 fF faaar 9z « =T A
AETT T FTHTTEH T4 § @R |

Shri Suorendranath Dwivedy : The Minis-
ter, in reply to Dr. Sen. said that they
would give price support to jute growers,
if necessary. May I know whether it is
not a fact that Rs. 40 for Assam bottom
jute fixed at Calcutta is too low consider-
ing the increased cost of production and
will they review the position because
actually jute growers in Orissa and Assam
do not get that rate because it is fixed at
Calcutta ?

Shri Hem Barua: We are neglected.

Shri Surendranath Dwivedy : Will therc
be a review and will they take any step
to see that this price is available to
growers in Assam and Orissa as well?

Shri D. N. Tiwary: Bihar also.

Shri Dinesh Singh : We do not consider
that Rs. 40 that we have fixed is low. ln
fact, the Agricultural Prices Commission
went into this question and without giving
out any secret I might say that we fixed
a higher price than was recommended.
We have taken all this into account and
we have said that we shall have Rs. 40
as the support price at which Government
will buy jute as it becomes necessary.

Shri M. L. Sondhi: The Minister has
been urging the industry to take steps to
find new avenues but surely as a way of
evading his own responsibility. Since
direct and indirect employment provided
by jute mills runs into lakhs and there is
need for maintenance of employment
opportunities in West Bengal for political
and economic stability there, what are the
urgent measures which he himself and his
ministry propose to take to develop thesc
new areas and new products on a very
urgent and immediate basis?

Shri Dinesh Singh: I request you to
consider whether it is desirable for me to
discuss in detail what new avenues the
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industry may be wanting to enter, There
will be no surprise left if we tell that in
advance.

Shri H. P. Chatterji: May I know
whether it is a fact that the Central Jute
Committee fixed a parity price of raw jute
with paddy, and that is three times?
Now. I come from a jute-growing pro-
vince. There, in the mofussil paddy is
being sold at Rs. 100 per maund. If we
fix the price at Rs. 40 for jute, how can
the Minister expect that the production of
jute will be again coming just like this
year, because the parity price should be
three times, that is what the Central Tuts
Committee has recommended. That should
be the parity price between paddy and jute.
My question is : what is he going to do
to bring that parity price between jute and
paddy ?

Shri Dinesh Singh: This matter had
been taken into consideration, the parity
between paddy and jute. As I mentioned,
the Agricultural Prices Commission had
gone into all these matters. Bearing this
in mind, we fixed, as I said, the price of
jute slightly higher than that recommend-
ed by the Commission.

Shri Krishna Kumar Chatterfi: Is the
Minister aware of the fact that most of
the very important jute mills are sitnated
in Howrah, the constituency which I
represent. I would say that this IIMA is
there always hanging as the Domocle’s
sword on the workers, that they will lay
off the workers and stop the mill for a
few days in the week. This has been
going on for a long time. Is the Minister
prepared to take effective steps to see that
this constant threat is not there on the
workers: because of which they are in a
state of consternation all the while and
production is thereby hampered ?

Shri Dinesh Singh : My statement should
remove any misunderstanding on this
account.

Shri M. Amersey: In consideration of
the bumper jute crop which is expected,
will be consider exporting raw jute?

Shri Dinesh Singh: We can, consider if
it become necessary.
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Nt wwIw wdvE : fawraw ¥
T NI qegr F aL ¥ OF
@ w afadt w= @ | W oA
wiar & e otz #w § ga ol gardy fae
XY TE FX @Y § AT FAT FZT A0GT
fs afs az wfws ¢ ol s &
SFIT § &TH TE T G § WK IF
e wrrg A6 A @ g & arAw
wgar § fF #ar acere & i W
smar ¢ f& gard e ffeE
farget & w1 gaT<r 92 sirew faraar
gAR g T a5 aa Aw g gfw
g F1 e & wr§ Jz 7Y fraar @
afar gat 2w = faat # foadt
qEEEET § IaE 70 F@ & oy
fraa gz a1 g wnfed, w0 @
F1E TeTIT AT AT AT T A
FHA 9T Iz 927 FE FT 1§ gao
fpar war § @if 9z dmd w1 T
faadr @ A frat w1 o A
foaar @@ W< g7 7€ "®z § "o
oTE T "@h !

st fam farg : oY &1, 9% g WiFE
FOR TE § | wATE qgE w1 g
=41 qgi T AT q1 w57 §, wfwa
wrT § 9gT AT H ITF TH I WA
gt | ga% 1L F ¥ oF g 1 9%
FT AT I1gar g o gwrk At A A o
JZ FT TITATTE AT B THT ITAT AL
7@t & faadr st g ac g | g EE
P (iR HEERE

ot gro Ao fTrly : TTAT AL &I
T @ fg A AT & gey ¥ fe oo
w91 dararT SqTET g I § A Wy
fr< AT § | weweT § 92 W E
40 %o @Y ¥ fagre & Arwd ¥
30 %o ¥ wiaw gl fwear | w0
g fory made y e sawEra § ?
fyg wwn T ¥ @ gz @A

wra § ar fagre & wfeedz 9% =
# 1T A F TR § T AT wEwH
& AN FeT § qIT F@ Y F FA@
Ay &, fee fagre & i 9 gy wraT
43 § 3% g T v § | el
747 39 9 faar famar v § fa sawt
W1 40 To ®wT faw ard arfie gz &1
qarqrT w7 T g 7

ot fedm Mg g A ¥ R
w1t farrag 74 wri & | |&few arg
§TF T FE & TAR! A H EF T
T W fagre g ¥ wg0 fv 1
IO TaF T ¥ (AT K |

Shri S. K. Tapurish : It is an established
fact that the coversion cost of jute in our
country is about fifty per cent lower than
in Pakistan. Conceding that the price of
raw jute is the same in both countries,
may I know why our export prices arc
pearly thirty per cent higher than the
export prices of Pakistan? What would
he attribute this to—higher taxes, higher
exclse duty or what?

Shri Dinesh Singh: I am sorry the hon.
Member has for the second time not given
the correct things. Jute prices in India
and Pakistan are not the same; they are
very much cheaper in Pakistan.

it WA AT ey S e A
¥ a1 g i §9 9 & FICYYE T AT
7% § WX §8 WK A, Aiwe Tg
garg % qur wrga § v frew i
aTe % oft €29 s fox § ordE Wt
saTeT o ¥ fordy v 92 o AR fraar
&% qur & | g W qifed 92 &
qead # aft § w Ao
ar feadt ?

oft feam fog : ot A 7 & 7
quT 2 gaar § F 1963-64 ¥ g
Yz & qEAREF ¥ AW 326.8
faferas wrac ft, 1964-65 ¥ 354.5
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11.23 hrs.

RE : BUSINESS OF THE HOUSE

Sori Bakar All Mirza (Secundarabad):
Sir, on a point of order about the

busines. The Education Commission
Mr. Spesker: No, please, not now

Shri Hem Barua. The order of business
Is not fixed by me.

Sid Bakar Al Mirza: After call
atiention notice, T will say that.

‘Mr. Spesker: All of us may have to
sy about that. Somebody else may want
to discuss comething else. The whole of
the day we will discuss the order of
business, I have no objection. Let us
see by evening what we can do. If you
want, you can discuss in the evening. If
you ralse that point now, there are a
mumber of people. They have come to
my chamber, not here, as you are rising
now; they wanted to include this and that.
I huve not been able to oblige them.

Shri Bakar AN Mirza: It is an extra-
ordinary situation. a revolutionary measure
which Is going to affect millions. T want
it to be taken up first before any other
business. He says he is going to
announce on the 15th of Avgust.... .
(Interruptions.)

Mr. Spesker: Will you please sit down
when I am on my legs? Let us follow
that principle at least. Other members
also suggested some other things. 1 would
have myself proposed it before the House
if you had at least discussed it with me.
I want the hon. members to give up the
practice of just standing op and rmising
any question. If you want to raise any
point, Mr. Nath Pal or other hon. members,
I have absolutely no objection. T will just
sit here and everybody can raise every-
thing. T ¥ant only the rules to be changed
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to enableme so that I will be free to sit
here seeing everybody raising anything. If
the Ministers are able to reply, I will be
very happy to hear them also I only say:
let ms follow some procedure.

One should not simply raise amything
here. That is what I say. Now, Shri
Hem Barua.

Shri Vasodevan Nalr (Peermade) : Will
you kindly allow us to convey what we
wish to say through you to the Minister
of Pducation? The situation is this. The
Minister has said that on the 15th August,
the Government of India is going to-
declare its policy. Now, before the Lok
Sabha discusses the report, if the Govern-
ment is going to declare its policy on the
15th of August, it looks very odd. It is
really unfortunate that they are doing it.
We will at least request him through you
that they will postpone the declaration
till the Lok Sabha gets an opportunity to
discuss it

Several hon. Members rose—

Mr. Speaker: Now, Shri Bakar Al
Mirza has begun it. He has set the ball
rolling. So. I must now hear every body!

Shri Bakar All Mirza:
portant thing, Sir.

Mr. Spesker: T know it is & very im-
portant thing: T agree with you .

It is a very im

Shri Bakar Al Mirza: It is aboormal

Shri Bal Raj Madhok (South Delhi):
About the report of the Education
Commission, this question has been—

Several hon. Members rose—

Mr. Speaker: One by one; not all of
you together.

sft TmEwe oty (gEAT)





